
PATNA HIGH COURT MEDIATION CENTRE, PATNA 

O F F I C E – O R D E R 

           On the basis of recommendation of Hon’ble Patna High Court Mediation Committee, the Hon’ble the Chief 

Justice has been pleased to approve the list of 20 existing Ld. Mediators of the Patna High Court Mediation Centre 

for renewal of their tenure for further period of three years in terms of provisions contained in Rule-4 of Bihar Civil 

Procedure (Mediation) (Amendment) Rules, 2019. The names of 20 Ld. Mediators are hereunder:- 

Sl.No. Name of Ld. Mediators Mobile No. E-mail Id. 

1 Mr. Ravi Bhushan Prasad Sinha 9234272182 ravibhushanadvocate@gmail.com  
2 Mr. Arun Srivastava 9431450318 arun.shrivastava651@gmail.com  
3 Mr. Birendra Narayan Sharma 9835668680 birendranarayan2015@gmail.com  
4 Mr. Nand Kishore Prasad Sinha 9771196131 nandkishoresinha8@gmail.com  
5 Mr. Arbind Nath Pandey 9431046375 arpandey777@gmail.com  
6 Mr. Binay Kumar 9934771686 advocatebk.scp@gmail.com  
7 Smt. Pushpa Sinha 9431623695 sinhapushpa44@gmail.com  
8 Mr. Alok Kumar 9835234112 akokphc@gmail.com  
9 Dr. Manoj Kumar 9431421624 kumarmanoj34222@gmail.com  
10 Mr. Binod Bihari Sinha 9234809619 b.sinha@yahoo.com  
11 Mr. Amrendra Narayan 9835242062 adva.narayan@gmail.com  
12 Mr. Ajay Nandan Sahay 9122074248 ajaysahay619@gmail.com  
13 Smt. Renu Jha 9304499900 renujha204@gmail.com  
14 Mr. Ravi Shankar Sahay 9431094365 rsahay812@gmail.com  
15 Dr. Sanjay Kumar Singh 9431441026 drsanjaykumarsingh702@gmail.com  
16 Smt. Shaheen Begum 9939949326 ---- 
17 Mr. Arun Kumar Singh 9431043204 arunkumarsingh01306@gmail.com  
18 Mr. Ratnesh Kumar Singh 9431817180 ratnesh.ratan@gmail.com  
19 Mr. Anil Kumar Roy 9431456532 anilroy110@gmail.com  
20 Mr. Binay Kumar Singh (Retd. P.J.) 9934107130 binaykumarsingh261@gmail.com  

            

          In light of direction of Hon’ble Patna High Court Mediation Committee, the Member Secretary, Bihar State 

Legal Services Authority, Budh Marg, Patna is hereby requested to take endeavor to expedite the 40 Hours 

Mediation Training Programme in respect of aforesaid 20 Ld. Mediators. No Travelling Allowance shall be paid 

to the newly empanelled Mediators for attending the said Training Programme by the PHCMC, Patna. 

          Further, it is informed that the commencement of period of three years in respect of 20 Mediators shall be 

counted from the date of issuance of this office order.  

           The Ld. Mediators of the Patna High Court Mediation Centre, Patna whose names does not appear in the 

list referred above, are hereby informed to conclude the Mediation Proceeding presently assigned to them within 

the stipulated period of time.    

By Order 

Dated:-11.10.2023                                                                                                                            sd/- 

Registrar-cum-Coordinator 
Patna High Court Mediation Centre 

 
 
 
 
 
 
 
 
 
 


